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C.P. No. 14/ND/2015

Mr. Zeyaul Haque for the petitioner. He files an application for listing the

documents along with list of documents under section 424 of the

Companies Act read with Rule 11 of the NCLT.

A copy thereof be provided to the opposite counsel. The case is

fixed for reply.
Meanwhile, the respondent is expected to submit a copy of
relevant document, which the Respondent company as per the provision

of Companies Act is expected to maintain for perusal of this Tribunal.

The respondents are also liberty to file comment to the observer’s

report.
The matter be listed on 30" January, 2018.
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